
SHRI SAMAR MUKHERJFF Have 
they been taken back ?

SHRI RAJ BAHADUR • lhey have 
been

Despatch of Fertilisers to Bihar to r 
Rabi Season

*161. SHRI N t .  HORO Will the
Minister of AGKUCULfURfc be pleased 
to state

(ft) whether Union Government have 
sent leitilt/ers to meet Uic lequuc'ntiii'' oi 
cultivator* during ihe rabi season in Bihai 
due to the stood* , and

(b) if so, the quantum and d»i-s ol 
despatch >

IHE MlNlSlfctf Ob S fA U  IN Ulfr 
MINISTRY OF A G R lc b L fL K t 
ANNASAHEB P. SHINDL) * (a) and (b) 
A statement is placed on the iable ot tbe 
Sabha

S ta tem en t

la) Yes.

(b) In the Zonal Conference held m
Apnl, 1971, the icquuements of feitihser 
by Bihar for Fabi 1971-72 were indicated 
as. 1,Hr,000 tonnes of nutuents Out of 
this about 36 800 tonne5 i e about j3%  
wa:» to be suppled by the Central hcrtili- 
scr Pool and the balance about 67% of 
the requirement was to be met from tbe 
supplies direct fiom the domes ic manu-
facturers. 1 he requuements of the Pool 
fertilisers in Bihar for the Rabi season is 
met through allotments by the Govern-
ment of India against the Octobei'Decem-
ber and January. March quarters Pait of 
Rabi requirements for stock*bmlding are 
also met through tbe allotment made in 
the July-September quarter The require-
ments o f fertiliser for Bihar foi the Rabi 
season indicated m the Zonal Conference 
held in April, 1971 were, to a certain 
extent, revised by the State Government 
m August, 1971. In pursuance of this, 
allotments upio Octobei-December 1971 
quarter have already been issued and 
those for JacuaryM arcb, 1973 quarter will 
b» issued in due course*

Taking 2/3 of the July-September, 1971 
quartei and whole of October-December 
1971 quarter as part of the Rabi allotment 
and correspondingly taking tbe supplies 
made from August to October, 1971, the 
position of supplies in relation to require-
ments, allotments and despatch instruc-
tions is given in Statement ‘1’.

It will be seen from the Statement *1* 
that the supply of Urea was satisfactory. 
In fact, the Government of India specially 
kept considerable quantity o f Urea availa-
ble in the godowns of the Bihar State 
Warehousing Coiporation to help distnbu* 
tion in Bihar and the following quantities 
of Utea were available in these godowns 
at the end of the August, September and 
October, 1971 —

Committed Uncommitted Total
31 871 2,817 9.9 95 12,873
3 .9 71 2,513 6,355 8,fc86
31 1071 2,318 2,682 5.000

The proportion of supply of DAP and 
CAN was low being 49% and 37% respec-
tively In the case ot t  AN this was 
mainly due to difficulty in procurement 
from abroad Two shipments are now 
expected and the requuements of Bihar 
Govt arc cxj-ected to be met shortly It 
may be added that it is the policy of the 
Govenn.ent to encourage the use of Urea 
in place of CAN as the former is a better 
fertiliser and wih also be domestically pro 
duced in futuie As far as DAP is con-
cerned, this was due partly to difficulties 
in procurement from abroad and largely 
due to difficulties in rail movement from 
Calcutta and Visakhapatnam on account ol 
floods and other difficult conditions in 
the eastern sector The Govt of India 
specially gave sanction lor road movement 
at the cost of the Govt of India from 
t  alcutta to de tinations in Bihar up to 1,000 
kms and m respect of despatches from 
Visakhapatnam for 500 kms beyond unfits- 
tricted rail-heads This facility, however, 
could be utilised by the State Govt, only 
m a limited way on account o f  their diffi-
culties in arranging trucks, because o f tbe 
general shortage o f tracks in tbe eastern 
region resulting from difficult conditions 
prevailing in that are*.
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SHRl N . E. HORO ; In this state-
ment, it is said that there were tw o  
difficulties, one o f  procuring fertilisers  
from abroad and the other o f  m ovem ent 
inside- What have G overnm ent so far 
done to remove those d ifficu lties after the  
question o f supply o f  fertilisers to Bihar 
was taken up.

SHRl A N N A SA H E B  P. SH IN D E  ; W hat 
I have exrtained has to  be appreciated  
properly. There is no shortage o f  n itro -
genous fertilisers in the country as a 
whole, inclu d in j B ita r . O nly particular  
types o f n itrogen ous fertilisers lik e am-
monium sulphate arid C A N  are not  
available. A ll the w orld  over much 
production o f  th is  type o f  fertilisers is 
not taking p lace as in  the past and urea 
is a much better fertiliser.

As for Bihar, their difficulty has been 
10 get a physically the a llo tm ents already
made from C alcutta and V izag. There has 
been some transport d ifficu lty  experienced  
by the Bihar G overnm ent. We to ld  the  
Bihar Governm ent that we were prepared 
to  reimburse them if they could  transport 
by trucks. Even the expenditure on  
transport o f  fertihser upto 1,000 kms. from  
Calcutta w ould be reim bursed. The Bihat 
Government is having som e difficu lties  
in arranging trucks. W e have taken it 
up with them. They should , if  necessary  
requisition trucks and see that fertilisers, 
are transported from C alcutta S'.ocks are 
there.

SHRl N . E. HORO ; In order to  meet 
, these difficulties, w ill the G overnm ent 

consider stocking these fertilisers in ware-
houses in places lik e  Patna, so  that this  
question of tran.sport dues not arise at 
the time when the need is fe lt ? w ill they  
consider this proposal ?

SHRl A N N A SA H E B  P. SH IN D E  ; 1 he 
bon. Member is right. That has been our 
policy-stocking in the States. Even in

Bihar, som e stock s o f  urea have been kept 
availab le throughout which have not bed) 
fu lly  u tilized .

SH R l D . N . T IW A R Y  ; From the  
statem ent we find that a short term  loan  
o f  Rs. 570 lakhs has been sanctioned
especially  because o f drought conditions.
N ow here there is m ention o f  flood condi-
tio n s, we understand that noth ing has
been sanctioned  for the flood areas, as we
find from experience that in Bihar, at the
tim e o f  the rabi sow ing season , there is
dearth o f  fertilisers and the peasents are
running from  door to door, from  pillar to
post, and they are not finding fertilisers?

S H R l A N N A SA H E B  P. SH lN D c; : A s  
1 said, we requested the Bihar G overnm ent 
to  make arrangements two or three m onths  
earlier, but som ehow  or other — —

SH R l D . N . TIW A RV  
tim e, there was no flood.

A t that

S H R l A N N A SA H E B  P. SH IN D E  ■. 
A fter floods a lso , we made a llotm ents. We 
to ld  them  that the sto ck s are available  

at C u lcutta  and Vishakapatnam  and said 
“ Please transport it and we shall also  
reim burse to  you any expenditure.”  But 
som ehow  or other, the Bihar G overnm ent 
cou ld  not organise the transport. We have 
repeatedly taken it up with the Bihar 
G overnm ent. We are aware o f  the loca l 
difB culties. But the loca l arrangements 
have to be made by the State G overnm ents. 
But we can help by way o f  m oney, assis-
tance, e tc ., and that has been done in the 
case o f  Bihar.

S H R l D . N . r iW A R Y  : The Question is 
about floods, and you  are replying about 
drought. H ave you made any arrang- 
ments? 1 want to know .

SH R i A N N A SA H E B  P. S H I N D E  ;

The question is about fertilisers to  meet 
the requirements o f  the cu ltiva tors in th*
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rabi season in B ihar  due to  floods. 
M ost  o f  the  rabi a reas  o f  B ih ar  were 
affected. O v e r  a n d  a b o v e  th a t ,  o u r  
a rrangem ents  co v er  flood areas also.

S H R l  D. N .  T IW A R Y  ; In  the  answer,  
it is only  a bou t  d rought .

Jrsrr «rr

^  JTf ^■5f

I  I -Kft sTfiTTrT ^Tfrqrsr

% %?ff '-ffr ^ *5i5r f̂tsr 
3T?T3?T f w  iR r 1 1  JT̂ 'V

5T5̂ ?''T % JT| r^'Tr «rr

I ^  JTf ^ H i r r  ^rf?TT

75Ff I , f̂ r̂ r ^ IT? sftT ^3T 7̂5r5?T

fT^TT 5TT ?T% I

S H R l  A N N A S A H E B  P. S H I N D E  : I 
m u s t  m ake  it  c lear ,  and  I w a n t  th e  hon. 
M em ber to  apprec ia te  th is .  In te rn a l  
d is t r ibu t ion  in the  respec t ive  S ta te  is 
en t i re ly  the  re sp o n s ib i l i ty  o f  the  State  
G o v e rn m en ts ,  W h at  we can  do  is to 
m ake  the  q uan ti t ie s  available  to  them , bu t  
ro a d  t ran sp o r t ,  e tc . ,  have  to  be  o rgan ised  
by th e  respec tive  S ta le  G o v e rn m en ts .  
R e ce n t ly ,  due  to  de fence  m o v em e n t  and 
a n u m b er  o f  o th e r  p r io r i ty  m ovem ents ,  
there  h ave  been som e difficulties e x p e r i -
enced  by th e  S ta te  G o v e rn m en ts .  T here  
has  n o t  been any  d e l ib e ra te  d e fau l t  even  
o n  th e  par t  o f  th e  State G o v e rn m en i ;  
due to  the  present  s i tua t ion ,  there  was 
d is lo ca t io n ;  first, due  to  floods.  T h e r e -
a f te r ,  because  o f  the  se c u r i ty  and a num ber  
o f  o th e r  r e aso n s  i n c lu d in g  ra i lw ay  m o v e -

m en t ,  w a g o n s  were n o t  avai lab le .  But we 
are now  m ak in g  all efforts. Therefore ,  I 
said th a t  we are p rep ared  to h e lp  the  Bihar 
G o v e n m en t  by m ak in g  a substantia l 
a m o u n t  av a i lab le  to them - I f  they  are 
requ ired  to  in c a r  a d d i t io n a l  expenditu re  by 
way o f  t r a n s p o r t ,  there  is no  difficulty and 
we sha l l  re - im burse  th is .  T he  hon. 
M em ber said tha t  s to ck s  a re  n o t  available. 
M ay  I tell  h im  th a t  even  n o w  I  checked 
up  to d ay  be fo re  reply ing to  th is  question 
u re a  s to c k s  were av a i lab le  in Governm ent 
o f  In d ia  G odow ns in B ih ar  w h ich  were not
fu l ly  u t i l i s e d . . . . ( / « / e r r K /7 / f o / i )

M R . SP E A K E R  ; D o  n o t  in tern ip t.

S H R l  A N N A S A H E B  P .  SH IN D E  : 
Special  t r a in s  are be in g  ru n  to several 
s ta tes in c lu d in g  U . P.  T h e  h o n .  Member 
was a sk in g  me a b o u t  U t t a r  Predesh. 
I can  a lso  p o in t  o u t ,  because  it is a 
n a t io n a l  p ro b lem ,  we re q u es te d  the U.P. 
G o v e n m e n t  to  say  w h e th e r  they were 
prepared  to  t a k e  th e  fe r t i l i s e rs  in open 
w ag o n s  b e cau se  c o v e re d  w agons are not 
ava i lab le  w ith  the  ra ilw ays .  B ut  the Uttar 
P rad esh  G o v e rn m en t  t o o k  nearly a 
m o n th  to  agree  to  th is .  I personally  went 
to L u ck n o w  a n d  r e q u es te d  the  Minister 
to  accep t  open  wagon  m o vem en t;  it does 
n o t  a ffec t  adverse ly .  (Interruption)

M R . S P E A K E R  ; Order,  order. Next 
q u e s t io n .

Short-term C re d i t  needs o f  Agriculture 
a t  the end o f  Fourth  Plan

* 162 S H R l  R. P .  ULAGANAMBl : 
W ill the  M in is te r  o f  A gr icu ltu re  be pleaded 
to state  :

(a ) w h e th er  the  short- term  credit
needs o f  th e  agr icu ltu re  a t  the end of 
F o u r t h  P lan  has been w orked out, if so, 
the  de ta i ls  o f  the  study;  and




